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 Annual  Report  and  Review  by  the  Government  of
 the  working  of  the  Hindustan  Shipyard  Ltd.  etc.

 THE  MINISTER  OF  LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  AND  MINISTER  OF  SURFACE  TRANSPORT
 (DR.  M.  THAMBI  DURAI)  :  Sir,  |  beg  to  lay  on  the

 (1)  A  copy  each  of  the  following  papers  (Hindi
 and  English  versions)  under  sub-section  (1)
 to  section  619A  of  the  Companies  Act,  1956:
 (i)  Review  by  the  Government  of  the  working

 of  the  Hindustan  Shipyard  Limited,
 Visakhapatnam,  for  the  year  1996-97.

 (ii)  Annual  Report  of  the  Hindustan  Shipyard
 Limited,  Visakhapatnam,  for  the  year
 1996-97  alongwith  Audited  Accounts  and
 comments  of  Comptroller  and  Auditor
 General  thereon.

 (2)  Statement  (Hindi  and  English  versions)
 showing  reasons  for  delay  in  laying  the
 papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  261/98]
 (3)  A  copy  of  the  Memorandum  of  Understanding

 (Hindi  and  English  versions)  between  the
 Hindustan  Shipyard  Limited  and  the  Ministry
 os  Surface  Transport  for  the  year  1998-99.

 (Placed  in  Library,  See  No.  LT  262/98]
 (4)  A  copy  of  the  Notification  No.  G.S.R.  84(E)

 (Hindi  and  English  versions)  published  in
 Gazette  of  India  dated  the  23rd  February,
 1998,  making  certain  amendments  in  the
 Notification  No.  G.S.R.  978,  dated  the  28th
 May,  1963,  issued  under  section  620A  of  the
 Companies  Act,  1956.

 [Placed  in  Library,  See  No.  LT  263/98]
 (5)  A  copy  of  the  Twenty-Sixty  Annual  Report

 (Hindi  and  English  versions)  pertaining  to
 the  Execution  of  provisions  of  the  Monopolies
 and  Restrictive  Trade  Practice  Act,  1969  for
 the  period  from  the  1st  January,  1996  to  the
 31st  December,  1996.

 [Placed  in  Library,  See  No.  LT  264/98)

 [Translation]

 Annual  Report  and  Review  by  the  Government  of
 the  working  of  the  National  Museum  Institute  of

 History  of  Art  and  National  Book  Trust  etc.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 HUMAN  RESOURCE  DEVELOPMENT  (KUMARI  UMA
 BHARATI)  :  Sir,  |  beg  to  lay  on  the  Table  :

 (1)  (1)  A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  National  Museum
 Institute  of  History  of  Art,  Conservation
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 and  Museology,  New  Delhi,  for  the  year
 1994-95  alongwith  Audited  Accounts.

 (il)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  National  Museum  Institute
 of  History  of  Art,  Conservation  and
 Museology,  New  Delhi,  for  the  year  1994-
 95.

 (2)  Statement  (Hindi  and  English  versions)
 showing  reasons  for  delay  in  laying  the
 papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  265/98)
 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and

 English  versions)  of  the  National  Museum
 Institute  of  History  of  Art,  Conservation
 and  Museology,  New  Delhi,  for  the  year
 1995-96  alongwith  Audited  Accounts.

 (li)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  National  Museum  Institute
 of  History  of  Art,  Conservation-  and
 Museology,  New  Delhi,  for  the  year  1995-
 96.

 (4)  Statement  (Hindi  and  English  versions)
 showing  reasons  for  delay  in  laying  the
 papers  mentioned  at  (3)  above.

 (Placed  in  Library,  See  No.  LT  266/98]
 (5)  (i)  A  copy  of  the  Annual  Report  (Hindi  and

 English  versions)  of  the  Salar  Jung
 Museum,  Hyderabad,  for  the  year  1995-
 96,  alongwith  Audited  Accounts.

 (li)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Salar  Jung  Museum,
 Hyderabad,  for  the  year  1995-96.

 (6)  Statement  (Hindi  and  English  versions)
 showing  reasons  for  delay  in  laying  the
 papers  mentioned  at  (5)  above.

 [Placed  in  Library,  See  No.  LT  267/98)
 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and

 English  versions)  of  the  National  Book
 Trust,  India,  New  Delhi,  for  the  year  1996-
 97  alongwith  Audited  Accounts.

 (il)  Statement  (Hindi  and  English  versions)
 regarding  Review  by  the  Government  of
 the  working  of  the  National  Book  Trust,
 India,  New  Delhi  for  the  year  1996-97.

 (8)  Statement  (Hindi  and  English  versions)
 showing  reasons  for  delay  in  laying  the
 papers  mentioned  at  (7)  above.

 [Placed  in  Library,  See  No.  LT  268/98)
 (9)  A  copy  of  the  Auroville  Foundation  Rules,

 1997  (Hindi  and  English  versions)  published


